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Mr, Speaker: Every question 1s so
involved thai it does no* lcok like &
question at all. We have already

spent gbout 40 minutes on this one
question.

Shri Swaran Singh: We feel great-
1y concerned that citizens of our own
country should be so unpatriotic as to
convey information of this nature for
a paltry amount. That 15 a subiect
matter for investigation; I would not
like o go into the matter. We have
been greatly concerned about il and
we have taken several correciive
measures to tighten up the security
measures.
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*1323. Bhwi Ram [Kishaa Gupla:
Will the Minister of Defence be
pleased to state:

(a) whether it is a fact {hat unusu-
al delay is involved in the preparet-
ion of pension cases of urmed ner-
sonnel; and

(b) if so, the steps tazen or propn-
sed to he taken to expidite the pre-
paration of pension cases?

The Minister of Staitein the Minis-
try of Defence (Shel B, R. Bhagat):
{a) Normally, no unusual delay is
involved in the prepartion of pension:
cases of Armed Forces personnel.

(b) Ordershave been issued enjoin-
ing upon al] officers dealing with pen-
slon claimsthat theyshall doevery-
thing in their powerto preventor re-
duce to the utmost possible extent, de-
lays in the grant of pension. Speci-
fic cases of delay which come to notice,
are investigated and remedical mea-
sures are taken.

Shri Ram Kishan Gupta: May I know
the least and the longast time requir-
ed to finalise pension cases?

Shri B. R. Bhagat: Normally the
rule says that all pension cases may
be finalised two months before the
actual date of retirement. But, in
some cases, because of the documen-
tation not being ready or rome other
reason, some time is taken, The last
sample survey shows that 7C par cent
of the caseg pre finalised before the
total number of cases in a year were
date of retirement.

Shri Ram Kishan Gupta: May 1
know how many cases are pending?

Shri B. B. Bhagat: For example, the
last census taken was on 21st March
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Some hon. Members rose—

Mr. Speaker: Next questlon,

Bhri Jyotirmoy Basu: Just one ques-
tion, Sir

Mr. Speaker: No, Please
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Skri B, R. Bhagat: I said that we
took special care of all those cases

Bhrimati Sueheta Kripalani' She ask-
ed for the number of people

Mr. Bpeaker: No, plesse Next
question
wATEY Wt gise
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The Deputy Minmister (Dr Sarojin
Mgahishi) (a) No Sir
(b) Does not arise
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Shri Nath Pai: Has the [I'ime
Minister's attention been drawn to

reports in what 18 called, usually re-
Lable circles thatshe s contemplating
both a resuffing and an expansion
of the Cabinet and tha: the uppor-
tune time 18 the adjournmnent of Par-
liament” How far are thcea vepirts
correct?

Shrimatj Indira Gandhi: In reply
to the mamn question I have said,
llNol!
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